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Ministry of Human Resource Development [D.O. No. F.91-1-2013(SU-II)] 
Ministry of Human Resource Development [Noti. No. F.10-03/2013(Admn.I/A&B)] 
Ministry of Human Resource Development [Noti. No. F.10-6/2013 (Admn.I/A&B)] 
Ministry of Human Resource Development [Noti. No. F.10-8/2011 (Admn.I/A&B)] 
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Ministry of Human Resource Development [Noti. No. 3-1/2012-NER] 
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Ministry of Human Resource Development [D.O. No. 1-8/2014(CPP-II)] 
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Ministry of Human Resource Development [D.O. No. 5-1/2014(CPP-II)] 
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Ministry of Human Resource Development [D.O. No. F.16-22/2014 (CU)] 
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Ministry of Human Resource Development [Noti. No. F.17-98/2010 (FD-I/B) (1)] 
Ministry of Human Resource Development [Noti. No. F.1-11/2014(CPP-II)] 
Ministry of Human Resource Development [Noti. No. F.1-15/2009 (ARC) pt-III] 
Ministry of Human Resource Development [Noti. No. F.1-16/2014 (SCT)] 
Ministry of Human Resource Development [Noti. No. F.1-1/2013 (CC)] 
Ministry of Human Resource Development [Noti. No. F.1-2/2004 (CU)] 
Ministry of Human Resource Development [Noti. No. F. 25-1/2014(SA-II)] 
Ministry of Human Resource Development [Noti. No. F. 2-19/2007(MPC)Pt. File II] 
Ministry of Human Resource Development [Noti. No. F. 2-3/2014-15(Policy/MRP)] 
Ministry of Human Resource Development [Noti. No. F.30-2/1993(CU)] 
Ministry of Human Resource Development [Noti. No. F.30-2/1993(CU) (1)] 
Ministry of Human Resource Development [Noti. No. F. 5-1/13(CPP-II)] 
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Ministry of Human Resource Development [Noti. No. F. 5-1/2013(CPP-II)] 
Ministry of Human Resource Development [Noti. No. F.6-1/2012 (NFE)] 
Ministry of Human Resource Development [F. No. 11-10/2013 SC/ST] 
Ministry of Human Resource Development [F. No. 19-7/2014 Desk(U)] 
Ministry of Human Resource Development [F. No. 1-1/2012(PS)] 
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Ministry of Human Resource Development [F. No. UGC/DEB/QMC/2013] 
Ministry of Human Resource Development [Noti. No. K. 1-15/2009 (ARC) pt-III] 
Ministry of Human Resource Development [Ref. No. F.7-1/2014 (Admn.I/C)] 
Ministry of Human Resource Development [Noti. No. 12-20/2015-U.I] 
Ministry of Human Resource Development [Noti. No. 17-1/2011(SA-III/Policy/Pt. File)] 
Ministry of Human Resource Development [Noti. No. 1-1/2015(Misc.)/GA] 
Ministry of Human Resource Development [Noti. No. 2-1/2014(NSQF/Policy)] 
Ministry of Human Resource Development [Noti. No. 4-10/2014(NSQF)] 
Ministry of Human Resource Development [Noti. No. CBSE/Acad/JS&IC (A&T)/2015] 
Ministry of Human Resource Development [Noti. No. C-30011/1/2015-Vig.] 
Ministry of Human Resource Development [Noti. No. C-36011/1/2010-PG.] 
Ministry of Human Resource Development [DO. No. 2-1/2014 (NSQF/Policy)] 
Ministry of Human Resource Development [DO. No. F. 4-10/2014 (NSQF)] 
Ministry of Human Resource Development [D. No. 14-15/2015(CPP-II)] 
Ministry of Human Resource Development [D. No. 14-8/2014(CPP-II)] 
Ministry of Human Resource Development [D. No. F.1-1/2015 (Misc/Parliament)] 
Ministry of Human Resource Development [Noti. No. D.O.F.18-4/2013(PS/Misc)] 
Ministry of Human Resource Development [D.O.F. No. 1-1/2015(Secy) (1)] 
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Ministry of Human Resource Development [D.O. No. F.1-1/2016(CM)] 
Ministry of Human Resource Development [D.O. No. F.1-1/2016(CM) (1)] 
Ministry of Human Resource Development [D.O. No. F.1-1/2016(NAD)] 
Ministry of Human Resource Development [D.O. No. F.1-1/2016(SAR) IA] 
Ministry of Human Resource Development [D.O. No. F.1-1/2016(Secy) (1)] 
Ministry of Human Resource Development [D.O. No. F.1-1/2016(Secy) (10)] 
Ministry of Human Resource Development [D.O. No. F.1-1/2016(Secy) (11)] 
Ministry of Human Resource Development [D.O. No. F.1-1/2016(Secy) (12)] 
Ministry of Human Resource Development [D.O. No. F.1-1/2016(Secy) (13)] 
Ministry of Human Resource Development [D.O. No. F.1-1/2016(Secy) (14)] 
Ministry of Human Resource Development [D.O. No. F.1-1/2016(Secy) (15)] 
Ministry of Human Resource Development [D.O. No. F.1-1/2016(Secy) (16)] 
Ministry of Human Resource Development [D.O. No. F.1-1/2016(Secy) (18)] 
Ministry of Human Resource Development [D.O. No. F.1-1/2016(Secy) (19)] 
Ministry of Human Resource Development [D.O. No. F.1-1/2016(Secy) (20)] 
Ministry of Human Resource Development [D.O. No. F.1-1/2016(Secy) (21)] 
Ministry of Human Resource Development [D.O. No. F.1-1/2016(Secy) (22)] 
Ministry of Human Resource Development [D.O. No. F.1-1/2016(Secy) (23)] 
Ministry of Human Resource Development [D.O. No. F.1-1/2016(Secy) (24)] 
Ministry of Human Resource Development [D.O. No. F.1-1/2016(Secy) (25)] 
Ministry of Human Resource Development [D.O. No. F.1-1/2016(Secy) (26)] 
Ministry of Human Resource Development [D.O. No. F.1-1/2016(Secy) (27)] 
Ministry of Human Resource Development [D.O. No. F.1-1/2016(Secy) (28)] 
Ministry of Human Resource Development [D.O. No. F.1-1/2016(Secy) (29)] 
Ministry of Human Resource Development [D.O. No. F.1-1/2016(Secy) (3)] 
Ministry of Human Resource Development [D.O. No. F.1-1/2016(Secy) (4)] 
Ministry of Human Resource Development [D.O. No. F.1-1/2016(Secy) (5)] 
Ministry of Human Resource Development [D.O. No. F.1-1/2016(Secy) (6)] 
Ministry of Human Resource Development [D.O. No. F.1-1/2016(Secy) (7)] 
Ministry of Human Resource Development [D.O. No. F.1-1/2016(Secy) (9)] 
Ministry of Human Resource Development [D.O. No. F.1-3/2007(CPP-II)] 
Ministry of Human Resource Development [D.O. No. F.1-3/2007(CPP-II) (1)] 
Ministry of Human Resource Development [D.O. No. F.1-3/2016 (PS/PRC)] 
Ministry of Human Resource Development [D.O. No. F.1-3/2016 (PS/PRC) (1)] 
Ministry of Human Resource Development [D.O. No. F.1-5/2013-1A/DBT] 
Ministry of Human Resource Development [D.O. No. F.1-9/2006(CPP-II) (1)] 
Ministry of Human Resource Development [D.O. No. F. 26-1/2015(SA-III)/PFMS] 
Ministry of Human Resource Development [D.O. No. F.26-1/2015(SA-III)/PFMS (3)] 
Ministry of Human Resource Development [D.O. No. F. 2-7/2014(CC/NVEQF)/Misc.] 
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Ministry of Human Resource Development [D.O. No. F.30-57/2012(CVO)] 
Ministry of Human Resource Development [D.O. No. F. 6-7/2015 (SCT)] 
Ministry of Human Resource Development [D.O. No. F. 91-1/2016(Secy)] 
Ministry of Human Resource Development [D.O. No. F. 91-25/2015 (SU-II)] 
Ministry of Human Resource Development [D.O. No. F. 91-2/2014(GS)] 
Ministry of Human Resource Development [D.O. No. F. M/2016(Secy)] 
Ministry of Human Resource Development [D.O. No. F. No. 7-1/2016(NSQF)] 
Ministry of Human Resource Development [D.O. No. M.11011/02/2016-CDN (Pt. 2)] 
Ministry of Human Resource Development [D.O. No. M-13040/15/2016, Infra I] 
Ministry of Human Resource Development [File No. 10(36)/2015-EG-II (Part-IV)] 
Ministry of Human Resource Development [File No. 31-1/2016-ES.4] 
Ministry of Human Resource Development [Noti. No. F.10-11/2014 (Admn.I/A&B)] 
Ministry of Human Resource Development [Noti. No. F.10-11/2016 (Admn.I/AB)] 
Ministry of Human Resource Development [Noti. No. F.11-5/2015 (DEB-III)] 
Ministry of Human Resource Development [Noti. No. F.12-1/2010(NS/PE)] 
Ministry of Human Resource Development [Noti. No. F.14-21/2014(CPP-II)] 
Ministry of Human Resource Development [Noti. No. F.184-2/2016(IC)] 
Ministry of Human Resource Development [Noti. No. F.1-1/2016(Secy)] 
Ministry of Human Resource Development [Noti. No. F.1-1/2016 (UoH-Commission Inquiry)] 
Ministry of Human Resource Development [Noti. No. F.1-1/2016 (UoH - Commission of Inquiry)] 
Ministry of Human Resource Development [Noti. No. F.1-2/2013 (CC)] 
Ministry of Human Resource Development [Noti. No. F.1-6/2016(CPP-I/DU)] 
Ministry of Human Resource Development [Noti. No. F.1-6/2016(CPP-I/DU) (1)] 
Ministry of Human Resource Development [Noti. No. F.21-1/2015 (FD-I/B)] 
Ministry of Human Resource Development [Noti. No. F.29-1/2012(IC)] 
Ministry of Human Resource Development [Noti. No. F. 2-19/2007 (MPC) pt. III] 
Ministry of Human Resource Development [Noti. No. F.30-1/2014 (Admn.I/A&B)] 
Ministry of Human Resource Development [Noti. No. F 30-57/2012 (CVO)] 
Ministry of Human Resource Development [Noti. No. F.59-6/2012(CU)] 
Ministry of Human Resource Development [Noti. No. F. 5-1/2016-ES. 3] 
Ministry of Human Resource Development [Noti. No. F.6-4/2012(MPC)] 
Ministry of Human Resource Development [Noti. No. F.6-6/2016(SA-II)] 
Ministry of Human Resource Development [Noti. No. F. 7-3/2012(AMPC)] 
Ministry of Human Resource Development [Noti. No. F. 7-3/2012(MPC)] 
Ministry of Human Resource Development [Noti. No. F. 91-7/2016(GS)] 
Ministry of Human Resource Development [F. No. 12-3/2015 (DEB-III)] 
Ministry of Human Resource Development [F. No. 12-3/2016 (DEB-III)] 
Ministry of Human Resource Development [F. No. 12-3/2016 (DEB-III) (1)] 
Ministry of Human Resource Development [F. No. 12-3/2016 (DEB-III) (2)] 
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Ministry of Human Resource Development [F. No. 12-7/2016 (DEB-III)] 
Ministry of Human Resource Development [F. No. 12-9/2016 (DEB-III)] 
Ministry of Human Resource Development [F. No. 16-8/2012 (CU)] 
Ministry of Human Resource Development [F. No. 17-1/2015 (FD-II)] 
Ministry of Human Resource Development [F. No. 1-14/2016(CPP-II)] 
Ministry of Human Resource Development [F. No. 1-1/2016 (PFMS)] 
Ministry of Human Resource Development [F. No. 1-3/2016(PS/PRC)] 
Ministry of Human Resource Development [F. No. 1-3/2016(PS/PRC) (1)] 
Ministry of Human Resource Development [F. No. 1-6/2007(CPP-II)] 
Ministry of Human Resource Development [F. No. 1-8/2016(PFMS/AADHAAR)] 
Ministry of Human Resource Development [F. No. 20-36/2015-Desk U] 
Ministry of Human Resource Development [F. No. 21-2/2015 (CU)] 
Ministry of Human Resource Development [F. No. 26-1/2015(SA-III/PFMS)] 
Ministry of Human Resource Development [F. No. 28-2/2015 (DEB-III)] 
Ministry of Human Resource Development [F. No. 28-2/2015 (DEB-III) (1)] 
Ministry of Human Resource Development [F. No. 30-1/2015(SA-II)] 
Ministry of Human Resource Development [F. No. 31-1/2016-ES.4] 
Ministry of Human Resource Development [F. No. 59-6/2012 (CU)] 
Ministry of Human Resource Development [Noti. No. 1-14/2016(CPP-II)] 
Ministry of Human Resource Development [D.O. No. 1-15/2009 (ARC) pt. III] 
Ministry of Human Resource Development [D.O. No. 9-2/2017(CPP-II)] 
Ministry of Human Resource Development [D.O. No. F.14-30/2016(CPP-II)] 
Ministry of Human Resource Development [D.O. No. F.1-1/2015(Secy) (2)] 
Ministry of Human Resource Development [D.O. No. F.1-1-/2016(Secy)] 
Ministry of Human Resource Development [D.O. No. F.1-1/2016(Secy) (17)] 
Ministry of Human Resource Development [D.O. No. F.1-1/2017(Secy)] 
Ministry of Human Resource Development [D.O. No. F.1-2/2009(EC/PS)(Vol. II)] 
Ministry of Human Resource Development [D.O. No. F.1-4/2011 (e-content)] 
Ministry of Human Resource Development [D.O. No. F. 9-2/2017(CPP-II)] 
Ministry of Human Resource Development [Noti. No. F.1-2/2016 (PS) Amendments] 
Ministry of Human Resource Development [Noti. No. F. 87-1/2012 (SU-I)] 
Ministry of Human Resource Development [F. No. 16-57/2016(CU)] 
Ministry of Human Resource Development [F. No. 20-1/2014(PS)] 
Ministry of Human Resource Development [F. No. 7-1/2016-U1(A)] 
Ministry of Personnel Public Grievances and Pensions [Noti. No. AB 14017/48/2010-Estt. (RR)] 
Ministry of Personnel Public Grievances and Pensions [F. No. 25-4/2007 (CU) pt.file] 
Ministry of Personnel Public Grievances and Pensions [F. No. 31011/2/2003-Estt-A-IV] 
Ministry of Personnel Public Grievances and Pensions [Noti. No. 43011/153/2010-Estt.(Res.)] 
Ministry of Personnel Public Grievances and Pensions [Noti. No. K-11022/67/2012-AR] 
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Ministry of Personnel Public Grievances and Pensions [Noti. No. F.1-12/2011(SCT)] 
Ministry of Personnel Public Grievances and Pensions [Noti. No. 11013/2/2014-Estt (A-III)] 
Ministry of Personnel Public Grievances and Pensions [Noti. No. AB 14017/13/2013-Estt. (RR)] 
Ministry of Social Justice and Empowerment [D.O. No. 1-9/2006(CPP-II) (1)] 
Ministry of Social Justice and Empowerment [D.O. No. 33-1/2013-DAF] 
Ministry of Social Justice and Empowerment [Noti. No. F.8-1/2014(SA-III-Policy)] 
Ministry of Social Justice and Empowerment [F. No. 6-20/2015-DAF (1)] 
Ministry of Social Justice and Empowerment [F. No. 6-20/2015-DAF (2)] 
Ministry of Social Justice and Empowerment [F. No. 6-20/2015-DAF (3)] 
Ministry of Social Justice and Empowerment [F. No. 6-20/2015-DAF (4)] 
Ministry of Women and Child Development [Noti. No. Z. 28015/119/2012-H] 
Ministry of Women and Child Development [F. No. 13/5/2015(WW)] 

  
State Act   [5] 

Goa Advocates&apos; Welfare Fund Act, 1995 
Goa Advocates&apos; Welfare Fund (Amendment) Act, 2008 
[(Tamil Nadu) Forest Act, 1882] 
Tamil Nadu Forest (Amendment) Act, 2019 
Tamil Nadu Regulation of Rights and Responsibilities of Landlords and Tenants (Amendment) 

Ordinance, 2019 
  
State Rules   [19] 

National Rural Employment Guarantee Scheme (GOA) 
Yuva Srujan Puraskar (Navasarjan-Chetana Puraskar) 
Scheme to provide Scholarships to students seeking education outside Goa in any field of Art and 

Culture 
State Cultural Award for Institution for outstanding performance in the field of Art and Culture 
Scheme to provide financial Assistance to Goan Authors and Publishers 
Scheme to provide Grant to the institutions for Long Term Project in the Field of Art and Culture, 

2007 
Scheme to provide Grant in Aid to Cultural Organizations, 2007 
Goa Benevolent Fund Rules, 2008 
Government of Goa, Goa Medical College, Group ‘C’, Non-Ministerial, Non-Gazetted post, 

Recruitment Rules, 2008 
Government of Goa, Directorate of Food and Drugs Administration, Group ‘C’, Non-Ministerial, 

Non-Gazetted posts, Recruitment Rules, 2008 
Goa Dayanand Social Security Scheme (Amendment) Rules, 2008 
Goa Wakf (Amendment) Rules, 2008 
Government of Goa, River Navigation Department, Group ‘C’ and Group ‘D’, Non-Ministerial, Non-

Gazetted posts, Recruitment (Amendment) Rules, 2008 
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Goa (Rules for admission to the Super-speciality Course, Magister Chirurgiae (M. Ch.) Degree in 
Neuro-surgery of the Goa University at the Goa Medical College) Rules, 2008 

Government of Goa, Directorate of Food and Drugs Administration, Group ‘C’, Non-Ministerial, 
Non-Gazetted posts, Recruitment Rules, 2008 (1) 

Bachapan Scheme (Amendment) Rules, 2008 
Grant of Scholarship Scheme for Differently Abled Persons (Amendment) Rules, 2008 
Grant of Stipend Scheme for Differently Abled Persons (Amendment) Rules, 2008 
Appointment of Chairman and Member Secretary of the Tamil Nadu Pollution control Board Rules, 

2019 
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